Annexure-7
Name of the Corporate Debtor :SOVEREIGN INDUSTRIES LIMITED; Date of commencement of CIRP: 28/03/2023;
List of Creditors as on 15-01-2024

Operational creditors (Government Dues)
(Amount in )

S1. Name of Details of claim Details of claim admitted Amount of | Amount of |Amount of Amount of |Details of Remarks, if any
No. Creditor Date of Amount Amount of |Nature of Amount |Amount Whether % of voting | contingent | any Mutual |claim not claim under [Security Held
receipt claimed claim claim covered by |covered by |related party? | share in CoC claim dues, that |admitted verification
admitted security  |[guarantee may be set-
interact off
1| Assistant 26.07.2023 277003039 277003039|Operational | NA NA No NA - - - NIL NA -

Commissione creditors

r of (Government

Commercial Dues)

Taxes,

Local Goods

and

Service Taxes

office,

TOTAL 277003039 277003039 0 0




